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RAJYA SABHA 
Friday,    the    2L :   August,    1910/the SOth 

Sravm a,   1892   (Saka) 
The House mi C at eleven o£ the clock, MR. 

CHAIRMAN in the Chair. 
ORAL   ANSW ERS  TO   QUESTIONS 

SHORTAGI   OF  SOYABEAN  OIL 
*530.   SHRI M.   I.  MOHTA:f 

SHRI SITARAM JAIPURIA: 
Will the Mini er ol FOOD AND AGRI-

CULTURE be phased to state: 
(a) whether it is a fact that there is an acute 

shortage of soyabean oil in the country wliich 
has hit h ni tlie vanaspati manufacture; 

(b) what is the requirement oE soyabean oil 
for vanaspati in< listry annually; 

(c) whether G. vernment have decided to 
import soyabean oil to stabilise oil prices in 
the markets;  am 

(d) if sp, whal is the quantity to be imported 
this year   ind from which country? 

THE  MINIS'] ER  OF  STATE  IN   THE 
MINISTRY   OF  FOOD,    AGRICULTURE, 
COMMUNITY   ^IEVELOPMENT     &     
CO 
OPERATION (SHRI
 ANNASAHEB 
SHINDE): (a) No, Sir. The imports of soya-
bean oil are pi; nned with reference to the 
indigenous availability ol edible oils and 
needs  Of  the  va laspati  industry. 

(b) This dope,ids on the production of 
indigenou:, raw )ils from year to year und its 
adequacy for meeting the demand therefor. 

(c) Yes, Sir. 
(d) The possibility of importing 1,35,000 

tonnes ol soyab an oil from the U.S.A. under 
P.L. 480 during July, 1970—June, 1071  is  
being  explored. 

SHRI M. K. MOHTA: In view of the fact 
that there is a very serious shortage of all 
kinds of edible oils in the country, so much so 
that th output of oilseeds has been hardly 75 
lakh onnes as against the Third Plan target of 
'.if lakh tonnes and the Fourth Plan target of i 
07 lakh tonnes, may I ask the hon. Minis! ff as 
to how much foreign exchange it will cost tlie 
country to import the 1.33 lakh tonnes of 
soyabean oil from the U.S.A., as lias been 
stated by the hon. Minister, and w iat is the 
reason why oil is being imported roni tbe 
U.S.A. and not the soyabean itself which 
could be crushed in the country? 

†The questioi   was actually asked on the floor 
of the Hoi se by Shri M. K. Mohta. 
L/J(N)14RSS—2 

SHRI ANNASAHEB SHINDE: First of all I 
would like to say that we do not import 
soyabean oil for direct consumption. But as the 
hon. House is aware, diere was due to drought 
and other reasons a substantial shortfall in the 
production of groundnut, and we get our edible 
oil from groundnut. The Vanaspati industry 
uses groundnut as one of its important raw 
materials. In order to make up the shortfall we 
have been importing soyabean oil. As to what 
would be Uic foreign exchange if we have to 
import, as the hon. Member asked, 1.35 lakh 
tonnes of soyabean oil, it wiH depend at the 
time on whatever the purchase price is, but 
broadly I can say that when we imported in 
1969 1.12 Iakh tonnes of so)abean oil, the total 
cost came to about Rs. 5£ crores in foreign 
exchange including freight and other things. 
From that price some judgment can be had. 
About the question as to why not import 
soyabean iiself in the raw form, I think the U.S. 
Government is prepared to offer oil, but not 
soyabean. In our own country there is no 
arrangement so far to crush soyabean seed 
itself, but now we are making arrangements 
because we are trying to increase production, 
and we have advised the Food Corporation to 
make some arrangement for crusliing soyabean 
in our own country. 

SHRI M. K. MOHTA: My second question 
to the hon. Minister is whether the 
Government has investigated tlie possibility of 
meeting the shortfall in our requirements of oil 
by higher production of minor oilseeds such as 
neem, mohua, kusum, karanja and sal seed, 
etc.; whether the Government has also 
investigated the possibility of increased oil 
turnover by encouraging solvent extraction 
plants which, if developed to the fullest 
possible capacity in the country, will be in a 
position to meet the entire shortfall, so that 
whatever is the foreign exchange outgo, 
whether it is Rs. 15 crores or Rs. 20 crores, 
could be saved entirely. 

SHRI ANNASAHEB SHINDE: Sir, the hon. 
Member is right because all these oilseeds are 
important in our economy. Even from the 
research side we are trying to improve their 
seed quality, the seed genetic materials and 
also on the production aspects. But one of the 
main difficulties in our country is that most of 
our oil-seeds are under rain fed conditions, 
they are grown in rainfed conditions. If there is 
any fluctuation or any irregularity therein, then 
it affects production. But I feel that what is 
necessary in India is to diversify our base of 
oilseed production. For instance, we have 
introduced soyabean this year, and there will 
be sowing to the extent of one lakh acres. Then 
we have introduced sun-flower seed. We have 
introduced some seeds from the Soviet Union. 
We have tried them under various climatic 
conditions and that has given encouraging 
results. If we diversify 'our best, the oil-seed 
production, perhaps it may be possible to make 
up the shortfall. 
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SHRI M. K. MOHTA: The second part of 
my question was about extracting oil from the 
oil-seeds that are available in the country. 

SHRI ANNASAHEB SHINDE: I said, yes. 
Sir. 

 
SHRI ANNASAHEB SHINDE: The hon. 

Member is right. That is our approach. And the 
National Seed Corporation which is a public 
sector undertaking has been asked to take up a 
very large programme of soyabean seed 
production, and in addition to that, the Pant 
Nagar Agricultural University and also the 
Madhya Pradesh Jawaharlal Agricultural 
University have taken up this seed 
development programme. 

SHRI S. D. MISRA: The prices of Vanas-
pati™ products have been rising since the last 
few years. Especially this year, there was a 
very great rise, tlie principal reason being— I 
think the hon. Minister will agree—that oil-
seed production has not risen. I have just 
before me his Ministry's Report on the last 
page of which it is said in a statement that the 
index of rise from 1955 up to 1969 has been 
only of the order of 91 then and 95 now, 
whereas other agricultural items have gone up 
from 102 to 130. Therefore it is obvious from 
his own Ministry's statement that oil-seed 
production has been very slow, it is almost 
static. In view of the fact that the prices are 
rising, what has the Government done for more 
soya-bean production? I am conscious of the 
fact that, one lakh acres or one lakh tonnes will 
be introduced. But is it not a fact that the 
efforts made are only on paper, efforts to see 
that the 

production is increased. While the farmers 
increase their production, they ave not able to 
sell because there is no agency to sell or to bin 
the soya-bean. What is the agency? I have my 
experience. In many places, why is it that they 
have no selling arrangements. I want to know 
what is the selling arrangement and who is to 
buy the soya-bean. 

SHRI ANNASAHEB SHINDE: We have 
instructed the Food Corporation of India to 
purchase soya-bean if it be available. We have 
also fixed up the prices. There were some 
complaints against the price which was fixed 
at Rs. 85 per quintal. We have asked the 
Agricultural Prices Commission to go into the 
prices. But the Food Corporation would be 
prepared to purchase it. 

SHRI A. D. MANI: May I refer to part (c) 
of the question and the answer given by the 
Minister? The Minister stated that about 1 
lakh tonnes of soya-bean is going to be 
imported from the United States. May I ask 
him whether the Government made an attempt 
to explore the possibility of getting soya-bean 
from Far-East Asian markets where the prices 
are supposed to be highly competitive, and 
what is the result of the efforts made? 

SHRI ARJUN ARORA: They have no 420,  
PL 480. 

SHRI A. D. MANI: Sir, I strongly object to 
this sort of interruption. 

SHRI ARJUN ARORA: Sir, this thing must 
be made clear,  Mr. Mani  . .  . 

SHRI A. D. MANI:  I strongly object . . . 
MR. CHAIRMAN: You could interrupt if 

he had finished his question and if there had 
been any error. But if you interrupt the 
questioner in the middle of the question  .  .  . 

SHRI A. D. MANI: I never interrupt him  .  
.. 

SHRI ARJUN ARORA: Now he is inter-
rupting me. 

MR. CHAIRMAN: Mr. Mani should go on 
with his question. 

SHRI A. D. MANI: You should prevent a 
running commentary when an hon'ble Member 
is speaking. 

SHRI ARJUN ARORA: You have agreed to 
listen to me. 

MR.  CHAIRMAN:   No. 

SHRI ARJUN ARORA: I have not been 
able to make my point. My submission is that 
interruption is part of parliamentary practice. 
Why should Mr. Mani object particularly 
when Mr. Mani also interrupts other hon'ble 
Members? 
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SHRI A. D. MAM Sir, 1 invoke the Rule 
wliich prevents in hon'ble Member hum 
making a running commentary when an 
hon'ble Member is (peaking. I was sub-
mi t t ing .  Sir. that whe i the prices are said to 
he highly competit re tn the Far-East Asian 
markets Ior so abeam wir) has the 
Government chosen t( buy the entire Jot Irom 
tlie United State ? 

SHRl ANNASAHEB SHINDE: Sir, the 
impression of tlie ho i'ble Member is not 
correct. We tried to make some commercial 
purchases, made enqu lies all over and we 
found that only small quantities at competitive 
rales were available, not in the Far-Eastern 
markets, but rom Spain. We tried Io purchase 
it. If any hon'ble Member has any information 
thai soyabean is available at cheaper prices, I 
would be glad to receive il. 

MR. CHAIRMAN:   Mr. Phool Singh. 
SHRI ARJUN ARC RA: What about me, 

Sir? Please permit mt to put a supplementary. 
You should call ne. I am also on your list. 

MR. CHAIRMAN: I am not bound to call 
in  the order you  prescribe. 

SHRI PHOOL SlNGH: Is it not due to tbe 
lact that the pr. duction of oilseeds is not 
increasing? 

SHRI ANNASAHFii SHINDE: As there 
has been no fruitful research in oilseeds so far, 
part of the hon'We Member's statement is 
correct that oil pr >duction is not coming up 
satisfactorilv. Dul we are very much at it. Co-
ordinated research projects have been taken up 
as a result of the experience during the last 
three \ ars. Package programmes of production 
ai  I icing taken up. 

SHRI A. G. KUIK.ARNI: May I know. Sir, 
if it is not a f3 t that in the Ministrv "of Food 
and Agriculture the programme of Import 
substitution, particularly in the case of oilseeds 
and cotton, is an utter failure? The poor people 
do not get groundnut oil for getting them st ne 
nourishment. To obviate the sufferinj to the 
poor, will the Government at least agree to the 
following proposal? First, the\ should ban these 
vegetable ghee product companies from using 
pure groundnut oil. Instead, they should use 
solvent oil becau e at present the groundnut 
cake production is 28 lakh tonnes while we 
crush only 8 lal h tonnes in the solvent 
extraction. Tlie rest is used for cattle feed. 

MR. CHAIRMAr- : What is your question? 
SHRI A. G. KULKARNI: This is a technical 

subject and a subject of the highest 
importance. Perhap* Mr. Shyam Dhar Misra, 
who is also a co-op. rator like me. will agree 
nith me that out >f 28 lakh tonnes of 
groundnut oil cake,  onlv 8 lakh tonnes is 

used in t Ii is. solvent extraction. You should 
ban the vegetable ghee plants from using 
groundnut oil so that at least that much oil is 
saved. That is number one. Secondly, Sir, !  
want  to know .  .  . 

MR. CHAIRMAN: Mr. Kulkarni, you -
hould have regard for others also. 
SHRI A. (.. KULKARNI: I wiH give 
thi in a chance. You do not worry. Secondly, 
'ing rice bran oil, you have got an in- 
stalled capacity of 3 Iakh tonnes, but you 
i KV ing only 1.5 lakh tonnes. What 
solution have you got to improve the posi 
tion?
 
, 

MR. CHAIRMAN:   I have requested you 
not to put such long questions. 

SHRI A. G. KULKARNI: Sir, if your re 
quest for not putting long questions is ad-
dressed only to Kulkarni, I am not prepared to 
accept it.  It must be followed by other 
Members also. 

MR.   CHAkRMAN:   Well,   somebody   has 
io  make  a   beginning. 

SHRI   ANNASAHEB  SHINDE:     Sir,    in 
the  present  context,   it  is   not   practical  to 
ban the use of groundnut oil in Vanaspathi 
factories.    But  the  Government  has    been 
making efforts to see to what extent groundnut 
oil can be replaced by other substitute oils. For 
instance, the use of cotton-seed oil by all 
vanaspathi factories is being actively en-
couraged through active rebates etc. However, 
only a certain percentage can be used, because  
according to the experts,    it is    not desirable 
to use IOO per cent cotton seed oil and   so   
what  percentage  should     be    used :" i 'I    to   
In-  looked into. 

The other suggestion is from a long-term 
development point of view. We shall examine 
this suggestion of the hon. Member. But 
immediately it is not a practical proposition. 

SHRI A. G. KULKARNI:    What   about 
rice bran oil? 

(No reply) MR.  
CHAIRMAN:   Next question. 

RELIEF TO NEW MIGRANTS 
*531.   SHRI BHUPESH GUPTA :f SHRI B.  

K.  KAUL: SHRI GANESHI LAL 
CHAUDHARY: SHRI S. D.  MISRA: 
SHRI NAWAL KISHORE: 
CHAUDHARY A.  MOHAMMAD-
SHRI MAHAVIR TYAGI: 

†The question was actuanv asked on the 
floor of the House by Shri Bhupesh Gupta. 


